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25th July, 2022.
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Report w.r.t Notice issued by Hon’ble NGT in Suo Moto matter - O.A. No. 545 of
2022, In re: “Explosion in Bihar illegal firecracker unit kills five”, published in
The Hindu dated 25th July, 2022

As per the news published in The Hindu dated 25th July, 2022, at least five people
including a four year old child and a women were killed and four other injured in a
massive explosion in an illegal firecracker unit in Saran district of Bihar.

The Hon'’ble Tribunal directed Respondents to prepare the response. The matter is
listed for hearing before Hon’ble Tribunal on 05.08.2022.

Taking Suo Moto cognizance of the news, Hon’ble NGT issued notice to various
agencies including the Member Secretary, Central Pollution Control Board and
directed as follows:

“Take notice that OA No. 545/2022 Titled “Explosion in Bihar illegal
firecracker unit Kkills five”, will be taken up for hearing by the NGT through
Physical Hearing (with Hybrid Option) on Friday the 05™ August, 2022.

A copy of the Hon’ble NGT notice dated 25.07.2022 is annexed as Annexure-l.

In compliance to the aforesaid notice of Hon’ble NGT, CPCB sought report from
Bihar State Pollution Control Pollution (BSPCB). Accordingly, Bihar State Pollution
Control Board vide letter dated 29.07.2022 provided the inspection report. The
site/lunit was inspected by the official from Regional Office, Bihar
SPCB, Muzzafarpur, to know the facts in the matter. Inspection report is annexed
as Annexure-Il.

The following facts are placed on the record based on the report shared by Regional
Office, Muzzafarpur, Bihar SPCB:

e The site/unit is located in residential-cum-commercial area, which comes
under the Police Station, Khaira.

e Site is located in Khudai Bagh, Jama Masijid, Police Station, Khaira, Dist.
Saran (Latitude-25.8814, Longitude 84.8090).

« The manufacturing of fire cracker was carried out illegally at the residence of
Sh. Reyazul Miyan. The incident of explosion took place on 24.07.2022 at
10.10 am and the explosion occurred due to fire in firecrackers. Gas cylinder
also exploded during the incident. Four members of the same family and a
neighbor were killed in the blast, besides two children and a nearby
shopkeeper were injured.



Accused, Sh. Reyazul Miyan S/o Late Sh. Rahamtulla urf Toni Miyan has
been arrested.

Proposed action :

Bihar SPCB has proposed to issue closure directions under the Air (Prevention and
Control of Pollution) Act, 1981 against the unit operator, Sh. Reyazul Miyan, S/o
Late Sh. Rahamtulla urf Toni Miyan, Village Khudai Bagh Market, Khudai Bagh,

thana Khaire, Dist Saran.



Annexure-|

By Email

NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG
NEW DELHI- 110001

Date: - 25.07.2022
To

1. The Member Secretary, Bihar State Pollution Control Board (0612-2261709, msbspcb-
bih@gov.in and bspcb@yahoo.com).

2. The Member Secretary, Central Pollution Control Board (011-22303655,
mscb.cpcb@nic.in).

3. District Magistrate, Saran, Bihar-841301 (06152-240001, dm-saran.bih@nic.in).

4. Director of Department of Industries, Bihar- 800015 (0612-2235812, dir.ind-bih@nic.in)

Subject: -  Notice of hearing in Suo Moto matter- OA. No 545/2022. In re: “Explosion in
Bihar illegal firecracker unit kills five”, published in The Hindu dated 25"
July, 2022.

Sir/Madam,

Take notice that OA. No. 545/2022 (Copy enclosed) Titled “Explosion in Bihar illegal
firecracker unit Kkills five”, will be taken up for hearing by the NGT through Physical Hearing
(with Hybrid Option) on Friday the 05™ August, 2022.

You are therefore requested to be present before the Bench through Physical Hearing
(with Hybrid Option) alongwith your response.

Video conferencing shall be conducted through Cisco Webex Mobile/Desktop App. Link

to join the conference shall be sent at your email IDs. If any report/document is to be filed, the

(

Encl. as Above 7

Lo
Assist?nt Registrar

same can be sent through email at judicial-ngt@gov.in.
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